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Vlmnnfchief Election Commissio-
on Representation of
Peoples Act

. SHRI MOHINDER SINGH
SA WALA :  Will the Minister of
LAW, JUSTICE AND
AFFAIRS be pleased to state :

(a) whether his attention has  been
drawn to anewsitem in the Indian Express
of 22nd February, 1978 where the Chief
Election Commissioner has expressed that
lakhs of youth are deprived of their voting
right due to some lacuna in the Repre-
sentation of Peoples Act;

(b) ifs0, whether amendment to the Act
him is under the con-

sideration of the Government; and
(c) the nature of action proposed to be

uhg and when ?

mmmsm OF LAW JUSTICE
AND COMPANY AFFAIR! SHRI
SHANTI BHUSHAN) : (a) Yes, Sir.

(b) and (c). The matter is being
examined.

D. A. for Railwaymen

SHRI YADVENDRA ‘DUTT :
Will the Minister of RAILWAYS be
Pleased to state :
a) whether All India Railwaymen’s
Feslz)nhon have demanded additional slab
of D.A. as the twelve (12) md\lym
of all India Consumer Price Index has
reached 320 points at t.heend of December,

1977 ; and
(b) if so, details of action Government
proposed to take ?

‘THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS  (SHRI
SHEO NARAIN) : (a) and (b).

have sanctioned ome

of additional D.A. from 1-1-1. 7Bondle
avu'agtof ‘All India Consumer Price Index

The 1 odali o Pyt
1 modalities pcyment n.re
u?:zd?er considera Governmen!
consultation wnd: the Staff Side at the
level of the National Council.
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